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ORDER
l'herc :hall he Spccml Bench a1 \ICLT Kalkum on 20.3.2019 and Ihereaftcr Cur)Thursday and Friday, in amend Ihc maltcn lislcd before Slui .lman K R. Member (Judicial) MeSpecial Bench .hhn compme of»

Sue :11 Bench :I NCLT Kolkhna
shn Mudnn Bhllaclmndm nusavi.Member (Judicial)

Shn Mada" Bhalachandm Gomvi. Member (Judicial) shall lirsi lake up [he mailers uflheSpecial Bench and [hen alicnd the matters aflheir mm Single Bench.
The Cunslimuun of Bench is as per secnon 41‘) (3) ofihe Companies Act. 20”
1 [Us ism modification ol'Ordcr oi'evcn number dated 22.6.2018 for 20 3.10! 9 ml),
l'hus issue: with 1h: approval oann’ble Presidem. NCl T.

(Shiv m ' h.
Reglslrar, NCLT

Telephone: 24353451('npy In:
l P S, m llon‘hle Presidem. National Company Law Tribunal. New Delhi
2. Hon'bl: Members. Natiaml Company La“ Tribunal
3 nmcm (IfNau'onal (Tumpan) Law Tribunal, Prlnmpal Hench. Nev» Dclhn’Kolkau’Mumbab’

Chennai/AWL «hadrAlluhabad’Bmgalunl’(‘handlgarh’(sumhmi,Hyderabad.4 ps [0 Joint Socremry. (Sh GyuneshwdrKumur Singh) Ministry arrorpomleAffnm. New
Delhi

5 \ICL r “ch siler Notice Board.
6. The lnsumle ol'( hancred Accuumanls of lndlLL I] 0‘ New Delhi
7. The lnslimle ofcampan) Secrelaries of India. ICSL House 22, lnsl‘iluiional Area. LndhiRnad. New Delhi 7 110003,
8. Th: lnsmum “roost Accounlums hr [ndim

hem Dzlhv-l WHO]
9 Corpomlc Lav. Albiscn 153. met E ulavc, Palam Road. New Delhi-l 10057.
10 'laxmun Allied SCHICCS LILL, 590’ Nm 'Rohl‘dk Rand. Delhi.H. TheAll lndm Reponel PH LI . 'll-U. 'B‘ Llluck. Delhi High Coun,N:thlh1,12 Bar Councul, New Delhi’MumhaL

TMA thwan, 3 lnxlllutiunnl Area, Lodhi Road.


